FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF Radharani Exports Private

Limited

SI. No. | PARTICULARS DETAILS
1. Name of corporate debtor Radharani  Exports  Private
Limited
2. Date of incorporation of corporate debtor 22-09-2012
3. | Authority under which corporate debtor is incorporated / [ROC -Jaipur
registered
4. | Corporate Identity No. / Limited Liability Identification ~[U52190R]2012PTC040215
No.of corporate debtor
5. | Address of the registered office and principal office (ifany) [4#57, Ganesh nagar, Niwaru road,
ofcorporate debtor Jhotwara Jaipur R]- 302012, IN
6. Date of closure of Insolvency Resolution Process 09-10-2023
7. Liquidation commencement date of corporate debtor 22-11-2023
8. Name and registration number of the insolvency [Mr. Prashant Agrawal,
professionalacting as liquidator Insolvency Professional
Reg No. IBBI/IPA-001/1P-
P00053/2017-18/10127
AFA
No.AA1/10127/02/021124/10
6230 valid up to 02-11-2024
0. Address and e-mail of the liquidator, as registered with Mr. Prashant Agrawal, Liquidator]

theBoard

)Address: Building No. F - 174,
First Floor (F - 106), Sumer

Complex, Gautam Marg,




B/h Bagadia Bhawan, C -
Scheme, Jaipur - 302001
Rajasthan

E-mail: ippagrawal@gmail.com

10. | Address and e-mail to be used for correspondence with ippagrawal@gmail.com/
theliquidator cirp.repl2023@gmail.com
11. | Last date for submission of claims 22-12-2023

Notice is hereby given that the National Company Law Tribunal, Jaipur Bench, has orderedthe

commencement of liquidation of the Radharani Exports Private Limited on 22-11-2023.

The stakeholders of Radharani Exports Private Limited are hereby called upon to submit
their claims with proof on or before 22-12-2023, to the liquidator at the address mentioned

against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

A

~

Y PROVY

Mr. Prashant Agrawal, Liquidator

Radharani Exports Private Limited

Reg No. IBBI/IPA-001/1P-P00053/2017-18/10127

AFA No. AA1/10127/02/021124/106230 valid up to 02-11-2024
Building No. F - 174, First Floor (F - 106), Sumer Complex, Gautam Marg,
B/h Bagadia Bhawan, C - Scheme, Jaipur - 302001 Rajasthan

Email Address: ippagrawal@gmail.com / cirp.repl2023@gmail.com
Date: 24-11-2023

Place: Jaipur


mailto:ippagrawal@gmail.com
mailto:ippagrawal@gmail.com/
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FORM B
PUBLIC ANNCUNCEMENT
(Raguiation 12 of the insohency and Banknupicy
(Uguidation Process|Requialions, Z016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF RADHARANI EXPORTS PRIVATE LINITED

1. | Name of corpoeale debioe Racharani Exports Privale Umand

2 | Date of inzorperaton of corporate debler | 22-09-2012

3 Acthenty sndsr which corparate debloris | RoC wapue

4.| Corpeeate entry numbsr TTimied Tebity [52190R 12012PTC040215

5.[ Addrass of the regisneed office and princpsl | 257, Ganesh nagar, Niwars road,

ofice {1 any) of corpocale deblot Jhotwara Jaipor RJ- 302012, IN
6. | Db of chosure of rsoivercy reschtion pmcess | 00-10-2023
7.| Lqudation commencement date 29223

of corporale dedior

oo

Name and regstation number of be Nr. Prashart Agrawil, Insolvercy Prolessional

Insoivency professions) ligudator No. (BEHPH-OIAIP-PI0SI 20171810127
o ;’mumnmmmmmuunm
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iqudalor, a5 regslered with Board B
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10/ Address and o-mai to be used for
porrespondence with the Liquidstor

11.| Last date for subenission of claims 22122023

Notice is hereby given thal the Natiorsl Company Law Tribunal, Japur Bench, has ordered the
commencament of iguidation of the Radharani Exports Private Limited on 22-11-2023,

Tha stakehoiders of Radharani Exports Private Limited are here by caled upon fo submit thair
chaims with prool on or before 22-12-2023, to the lquidaior al the address menlioned agans! ilem
No.10,

Tha financlal crecitors shal submi ther claims with proof by eectronic means only. Al other
creditars may submi e daims with the prool In person, by post or by slecronc means.
Submission of false o misleading proof of daims shall atiract penalties.

AFA No. AA1/1012702021124/106230 valid up to 02-11
BN Bogada Bhanoh, G Seheme, Jopur 302001 Rajsthan
awan, r n
Emal Address: | ,oom / i pu il com
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